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f[ Changes in trade agreement  with Iran on 
Kudremukh iron Ore Project 

1725. SHRI NAGESHWAR PRASAD 
SHAHI: Will the Minister of STEEL AND 
MINES be pleased to state the details 
regarding changes proposed to be made in the 
trade agreement signed previously with Iran 
on the Kudremukh project on the basis of the 
talks held by the Minister of Finance on the 
occasion of his visit to Iran in September, 
1980.] 

 

t[THE MINISTER OF COMMERCE 
AND STEEL AND MINES (SHRI PRANAB 
MUKHERJEE): The Minister of Finance   
during his talks   with 

Iran's Finance Minister on the occasion of his 
visit to Iran in September, 1980 briefly 
referred to the Kudremukh project and said 
that the outstanding issues could be resolved 
by negotiations. There was no suggestion for 
making any changes in the agreement with 
Iran on supply of iron ore concentrate from 
Kudremukh to that country,] 

Supply position of essential commodities 

1726. SHRI JAGANNATHRAO JOSHI : 
Will the Minister of CIVIL SUPPLIES be 
pleased to state: 

(a) what was the monthly requirement 
and supply position of coal, cement and 
kerosene in Delhi since 1st January, 1980; 
and 

(b) what were the retail prices at which 
each of these items were available to the 
consumers of Delhi during each month since 
January 1, 1980? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF CIVIL SUPPLIES (SHRI 
BRAJ MOHAN MOHANTY): (a) and  (b). A 
statement is attached. 
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Central Excise duty vis-a-vis Sales tax 

1727. SHRI K. C. SEBASTIAN: Will the 
Minister of FINANCE be pleased to state; 

(a) how many States have objected to 
Government of India's proposal to include 
more items under Central Excise Duty outside 
Sales tax; 

(b) what are the items intended to be 
included; and 

(c) to what extent this will adverse 
ly affect the States' Sales tax collec 
tions? 

THE MINISTER OF FINANCE (SHRI R. 
VENKATARAMAN); (a> to (c) The question 
whether the scheme on additional excise duty 
in lieu of sales tax could be extended to a few 
other essential commodities, such as cement, 
medicines, vanaspati and petroleum products, 
as recommended by the Indirect Taxation 
Enquiry Committee, was one of the subjects 
discussed at the Chief Ministers' Conference 
on sales tax held in New Delhi on 16th and 
17th September, 1980. At the concluding 
session, the Conference adopted a Resolution 
recommending inter alia that sales tax on life 
saving drugs listed as such by the Hathi Com-
mittee and on vanaspati be replaced by 
additional excise duties. The resolution 

 


